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DELHI VIDHAN SABHA

LIST OF BUSINESS

Tuesday, March 18, 1997/Phalguna 27, 1918 (Saka)

2.00 P.M.

QUESTIONS

Questions as entered in secparate list to be

-

asked and answers given.

PAPERS LAID ON THE TABLE OF THE HOUSE

1. Prof. Jagdish Mukhi, Minister of Finance
to lay on the Table of the House a copy
of Report of Comptroller & Auditor
General of India for the yecar ended 31
March, 199¢

Z. Prof. Jagdish Mwukhi, Minister of Finance
to lay on the Table of the House a copy
of Appropr:ation Account for the year
1995-1996. '

5. Prof. Jagdish Mukhi, Minister of Finance
to lay on the Table of the House a copy
of the Firancial Account for the year
1995-1996.

SPECIAL MENTION

Matters to be raised by Members as entered

in separate list.

LEGISLATIVE PROPOSALS
INTRODUCTION OF BILL

Shri Rajendra Gupta, Minister of Law, Justice
§ Legislative Affairs to move for leave to
introduce "Thoe Punjab Courts (Delhi
Amendment) Bill, 1997'.

ALSO Yo introduce the Bill.

SHORT DURATION DISCUSSION

Shri Deep Chand Banchu:
Shri Ramvir Singh Ridhuri:

to initiate Short Duration Discussion on the rise in

Electricity rates.

P.N. GUPTA
Secretary



